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ESTIMATES COMMITTER
TWENTY-NINTR REPORT

.8HRI SATVYENDRA NARAYAN
.BINHA (Aurangabad): ] beg to pre-
sent the Twenty-ninth Report of the
Estimates Committee on the Ministry
of External Affairs—working of
Indian Diplomatic Missions Abroad.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TWENTY-FORTH REPORT

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
Twenty-fourth Report (Hindi and
English versions) of the Committee
on Public Undertakings (1878-79) on
“Expenditure on Hiring of Storage
Space by Public Undertakings” and
Minutes of the sitting of the Com-
mittee relating thereto.

1223 hre
MATTERS UNDER RULE 377

({) ProTECTION TO BUDDHIST BHIKSHUS
AND THEIR RELIGIOUS CENTRES
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“POLICE TERHOR IN BIHAR
ADIVASI VILLARGE”



